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WrollC Stampinr 01 fibre-contents in 
Blended Fibre 

4191. SHRI D. B .. PATIL: Will the 
Minister of INDUSTRY be pleased to 
state: 

(a) whether many textile mills in 
Bombay follow the practice of wrong 
stamping of fibre content in blended 
fibres and thereby deceive the consu-
mers; 

(b) if so, what steps ·G:)vemment 
have taken or propose to take to stop 
this malpractice; and 

(c) whether any of such erring mill 
have been prosecuted in Courts ot 

Law? 
2366 L8-4. 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY, (SHRI-
MATI ABHA MAITI): (a) No, Sir. 

('b) Does not arise. 

(c) Does not arise. 

Survey to Identify Short Gestation 
Projeet for Coal Production 

4192. SHRI NATVARLAL B. PAR· 
MAR: Will the Minister of ENERGY 
be pleased to state: 

(a) whether any survey had teen 
undertaken to identify short gestation 
projects to raise coal production; and 

(b) if so, the details thereof? 

THE MINISTER OF BNERGY 
(SHRI P. RAMACHANDRAN): (a) Elnd 
(b). The strategy of coal pl·oducholl 
involves long-term and short-term pro-
jects. UusuaUy, small open cast mines 
start yielding coal within a year c.r two 
and these are considered short-gesta-
tion projects. In all the coal companies 
surveys are being carried 0'1 to locate 
such projects so that it may be possi-
ble to meet the immediate requirefents 
of coal in the country. This is :\ con-
tinuous process. 

Import or Salt 

4193. DR. SAROJINI MAHISHI: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether Government propose to 
import commOn salt; 

(b) what were the circumstances 
that let Government to take this deci-
sion; and 

(c) what were the contents of the 
appeal sent by the Tuticorin SaIt 
manufacturers to the Government and 
Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) to (c). In-
formatiOn is being collected and will 
be laid On the table of the House. 




